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Atrocities on migrant tribal women
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SHRIDEREK O’BRIEN (West Bengal): Sir, I also associate myself with the matter
raised by Shri Dilip Kumar Tirkey.

SHRI SUKHENDU SEKHAR ROY (West Bengal): Sir, I also associate myself
with the matter raised by Shri Dilip Kumar Tirkey.

SHRI K.N. BALAGOPAL (Kerala): Sir, I also associate myself with the matter
raised by Shri Dilip Kumar Tirkey.

SHRI RITABRATA BANERJEE (West Bengal): Sir, I also associate myself with
the matter raised by Shri Dilip Kumar Tirkey.
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i} I AT B1GR (NER) : 97, H Y 59 9wy & |17 gaifive aRar gl

Y e forardt (IR e - W), § 0 39 vy & e iR SRar g
it rraes wTe R (ER) @ W”, 3 0 59 fawg & ar vaifige xar g



Matters raisd [3 March, 2015] with permission 21
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Bl Sl 21 g & farg dIs S 781 21 3afory 39 Hard W e 9 faaR d o
JITIHAT &1 S SATP | FIY SATST Wil THST &1 981 P! go! dare! iR I=are
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MR. DEPUTY CHAIRMAN: Notice can be given. It can be examined.
..(Interruptions).. The names of all those who associated may be added. ...(Interruptions)...
Now, Shri Tapan Kumar Sen. ..(Interruptions)..

i} 3Tt IR SRY : STFHIRT A&, Fs AT B Foiferf fage g &
FHIR W &l ...(FFE)....
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MR. DEPUTY CHAIRMAN: Viploveji, please sit down. ...(Interruptions)...
Reported move of Government to hand over major airports to private sector

SHRI TAPAN KUMAR SEN (West Bengal) : Sir, please mind the clock.
..(Interruptions).. Sir, please mind the clock. That is my first request.

I rise to draw the attention of this House to a surreptitious move of privatization
of the Indian airports after pumping public money in modernizing those airports. The
first tranche of proposal is listed. Request for qualification has been invited for Kolkata,
Chennai, Ahmedabad and Jaipur Airports. And, as per the question replied in Rajya Sabha,
some time last year, it has been admitted by the Government that only for Chennai and
Kolkata Airports, 3,700 crores of rupees were invested for modernizing and expanding

space, making space for more shops. Similarly, 20 airports in the country



